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Capltal Issuss (Application for Cansent)
' Amendment Rules 1991

THE MINISTER OF STATE IN THE
- MINSTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): On behalf of Shri Manmo-
han Singh.

| beg to lay on the Table a copy of the
Capital Issues (Application for Consent )
Amandment Rules, 1991 (Hindi and English
Varsions) in Notification No. S.0.
540 (E) In Gazette of India dated the 21st

August, 1991 under sub-section (2) of sec-

tion 12 of the Capital Issues (Control) Act,
1947. [Placed in Library. SeeNo LT-815/91]

Statement Correcting reply to USQ No
304 dated 22.11.91 rejoint ventures
' abroad

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): | beg to lay on the Table
statement (Hindi and Engiish versions) cor-
recting the reply givenon November 22,1991
to U:starred Question NO. 304 by

Sarvashri Chittubhai Gamit and
Digvijaya Singh regarding joint ventures
abroad. [Placed in Library. See No. LT- 86/
9]

Annual Report of and Review on the

working of the indian Sik Exports
Promotion Council, Bombay for 1990-81

[ Transtation]

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILE (SHRI ASHOK
GEHLOT): Mr. Chairman, Sir, |beg to lay the
following on the Tabile-

()  Acopyofthe Annual Report (Hindi
and English Versions) of the Indian
Sik Export Promotion Coundil,
Bombay, forthe year 1990-91 along
with Audited Accounts.

@) A copy of the Review (Hindi and
English Versions) the Govemment
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on the working of the Indian Silk
Export Promotion Council, Bom-
bay, for the year 1990-91. [Placed
in Library, See No. LT- 8/7/1]

Notification Made Major port Trust Act
2/83 ch

[English]

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): On behalf of Shri Jagdish Tytler,
| beg o lay on the Table-

(1)  Acopy each of the following Notifi-
cations (Hindi and English versions)
under sub-section (4) of section
124 of the Major Port Trusts Act,
1963:-

() G.S.R. 608 (E) published in -
Gazette of india dated the 1st
October, 1991 approving the
amendment to the Bombay
Port Trusts Dock Bye-laws.

(i) G.S.R. 610 (E) published in
Gazette of India dated the 1st

October, 1991 approving the
amendment to the Regulation
83 of the Visakhapatnam Port
Trust Dock Regulations,
1967.[Placed in Library, See
No. LT- 81/8/51]

(2) Acopy each of the following Notifi-
cations (Hindi and English versions)
under sub-section (3) of section
458 of the Merchant Shipping Act,
1958:-

() The Merchant Shipping (Reg-
istration of Salling Vessels)
Amendment Rules, 1991 pub-
lished in Notification No.G.S.R.
489 in Gazette of india dated
the 17th August, 1991.

(i) The Merchant Shipping (Life

Saving Appliances) Rules,
1991thme
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@)

No. G.S.R. 491 in Gazette of
India dated the 31st August,
1991.

(i) G.S.R. 542 published in Ga-

zette of India dated the 21st
September, 1991 making cer-
tain amendments to Notifica-
- tion No. G.S.R. 865 dated the
7th October, 1988. [ Placed in
Library, See No. LT- 81/9/91]

A copy of the Major Port Trusts
(Payment of Fees and Allowances
to Trustees) (Amendment) Rules,
1991 (Hindi and English versions)

in Notification No.G.S.R.
635 (E) in Gazette of India dated
the 15th October, 1991 under sub-
section (3) of section 122 of the
Major Port TrustAct, 1963. [ Placed
in Library, See No. LT- 820/91]

Reserve Bank of india Pension Regula-
tions 1990. Annual Report of Pinakinl
Opa Grameena Bank, Nellore for the

year ending 31 March 91 etc.

THE MINISTR OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): | beg 1o lay on the Table-

(1)

@

Acopy of the Reserve Bank of India
pension regulations, 1990 (Hindi
and English versions) published in
Nofification No. DEL/East/6612/
Pension/90-91 in Gazette of India
dated the 6th April, 1991 and the
22nd June, 1991 under sub-sec-
tion (4) of section 58 of the Reserve
Bank of india Act, 1934. [Placed in
Library, See No. LT- 821/91]

A copy each of the following An-
nual Reports (Hindi and English
versions):-

() Report of the Pinekini Gra-
meena Bank, Meliore for the
year ended the 31st March,
1991, together with the Ac-
counts and Auditor’s Report
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vi)

(vil)
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thereon. [ Placed in Library,
See No. LT- 822/91]

Reportofthe Bolangir Anchaiik
Gramaya Bank, Boianglr, for
the yearendedthe31st March,
1991, together with Accounts
and Auditor's Report thereon.
[ Placed in Library, See No.
LT- 823/91]

Report of the Nagarjuna Gra-
meena Bank, Raigarh for the
year ended the 31st March,
1991, together-with the Ac-
counts and Auditor's Report
thereon. [ Placed in Library,
See No. LT- 824/91]

Report of the Raigarh Kshat-
riyaGramin Bank, Raigarh, for
theyearendedthe31stMarch,
1991, together with the Ac-
counts and Auditor's Report
thereon. [ Placed in Library,
See No. LT- 825/91]

Report of the Krishna Gra-
meena Bank, Gulbarga, forthe
year ended the 31st March,
1991, together with the Ac-
counts and Auditor's Report
thereon. [ Placed in Library,
See No. LT- 826/91]

Report of the Chindware Seoni
Kshetriya Gramin Bank, Ch-
indwara, for the year ended
the 31stMarch, 1991, together
with the Accounts and
Auditor,s Report thereon. [
Placed in Library, SeeNo. LT-
27m1]

Report of the Sri Ganganagar
Kshetriya Gramin Bank, Sri-
ganganagar, for the year
ended the 31st March, 1891
togetherwith the Accounts and
Auditor's Report thereon.
[Placed in Library, SeeNo. LT-
828/91]



